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(b) No, Madan.. There were no foreign
missionaries in NJ.FA in 196.

(c) No, Madaru.
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t[JurispicTioy oF Punjas Univer-
sITY

*232. SHRI RAJNARAIN : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased tostate :

(a) whether it is a fact that there has
been a dispute jetween the Union Go-
vernment and tks State Government of
Punjab overthe urisdiction of the Punjab
University, Chadigarh; and

_(b) if so, what is the nature of this
dispute and wha is its present position ?
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+[THE MINISTER OF EDUCATION
AND YOUTI SERVICES (PROF.
V.K.R.V.RAQ) : (a) and (b) There has
been a differense of opinion about the
legality of the Notification issued by the
Punjab Government transferring 19,
colleges situated in the districts of Patiala
Sangrur, Bhatinda and Rupar from the
Punjab Univer«ity to Punjabi University
with effect from June 30, 1969. The matter
is under consicleration.]

+[ ] English translation.

[ 30 JULY 1968 ]

to Questions 1562

ArrorT AT CALICUT

*233. SHRIB. V. ABDULLAH KOYA:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) the progress made so far to establish
an airport at Calicut;

(b) whether any fresh proposal from
the Kerala Government has been received
in this respect; and

(c) ifso, the details thereof and reaction
of Government thereto ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR.KARAN
SINGH) : (a) The Government of Kerala
have been requested to proceed with land
acquisition on the basis of the plans
suggested by them and approved by the
Civil Aviation Department. The land
will, however, be taken over from the
State Government only when the project
has been formally sanctioned after finalisa-
tion of the schemes for inclusion in the
Fourth Plan.

(b) No, Madam.

(¢) Does not arise.

Commrrree ox C.S.L.R.

*234. SHRI M. P. BHARGAVA :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state:

(a) whether the Education Minister
had declared in Rajya Sabha on 28th
March, 1968 the Government’s decision
“to appoint a Committee comprising of
Members of  Parliament, Scientific
Experts and such others whose association
with the . Committee may be considered
desirable to go into the overall functioning
of the Council and suggest ways and means
of improvement wherever necessary.”

(b) whether it is a fact that the terms
of reference given subsequently to the
Committee of Enquiry are different from
these; and

(c) whether it is a fact that the altered
terms of reference were framed and put up
by the C.S.LR. Secretariat ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF.
V.K.R.V. RAO) : (a) Yes, Madam.

(b) The terms of reference of the In-
quiry Committee also include specific
references to policies in respect of per-
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sonnel and of royalty payments. The
terms of reference were announced in the
Rajya Sabha on 6th May, 1968.

(c) No, Madam.

Sociar ServicE ScHEME rOR COLLEGE
STUDENTS

*235. SHRI K. DAMODARAN :
Will the Minister of EDUCATION AND

YOUTH SERVICES be pleased to
state :
(a) whether  Government have any

introduce a social service

proposal to
and

scheme for college students;
' {b) if so, what are the main details of
the proposal ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF.
V.K.R.V. RAO) : (a) Yes, Madam.

{b) Details are besing worked out and
are expscted to bs finalised within the
next few days.

*236. [Transferred to the 7th August,
1969]
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$+[ACTION AGAINST NEWSPAPERS AROUSING
CommuNAL FEELINGS

*237. SHRI NIRANJAN VARMA :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) what progress has so far been made
in the prosecution launched against the

[ RAJYA SABHA ]

|

to Questions 1564

following three newspapers of Andhra
Pradesh for arousing communal feelings :
(i) Rehnumae-Deccan, (ii) Sahoor, and
(iii) Ibnul Vaqt;

{b) whether these newspapers have been
asked to furnish security; and

{c) whether Government are aware that
these newspapers are still arousing com-
munal feelings ?]
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t[THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CGHAVAN) : (a) to
(c) Facts are being ascertained from the
State Government.]

UNIVERSITIES ‘WHICH REGOGNISE SINDHI

540. SHRI JAIRAMDAS DAULAT
RAM: Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased
tostate :

(a) the names ofthe Universities which
have recogaised Sindhi language as a
subject for (i) pass and (ii) honours
course for the first, second and last year
of the (1) B.A., (2) B.Sc. and (3) M.A.

examinations;

(b) the names of the Universities which
have provided staff for teaching the
subject in each of the above courses and
classes; and

(c) the number of students of each
University who (i) appeared and (ii)
passed with Sindhi as a subject at the
(i) B.A.  (ii) B.Sc. and (iii) M.A. exa-
minations in each of the last three years ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF.
V.K.R.V. RAO) : (a) The University
Grants Commission has informed that the
Universities of Bombay, Qalcutta, Delhi,
Gujarat, Punjab and Punjabi have provi-
sion for allowing Sindhi as a subjcct of
study at the Undergraduate level in the
Faculty of Arts only.

(b) and (c) The information is being
collected.

t[ ] English translation.



